
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
PATLALA HOUSE COURT : NEW DELta DISTRICT : NEW DELla

In partial modification of this office earlier order bearing No.5087-5167/Bail & Filing/JudI./ Pan.

D&SJ/NDD/2023 dated 15.02.2023 and in exercise of powers vested to the undersigned inter alia under Section

10(3) of the CrIminal Procedure Code, 1973 as in force in Delhi, I hereby authorize the following Additional Distria

& Sessions Judges of New Delhi District to hear and dispose of fresh bail/urgent uindnal applications and pending

bail applications pertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.e.f.

01.03.2023 to 15.03.2023 in accordance with law.

Name of the Judidal Of6cer

Sh. Harjyot Singh Bhalla,
ASJ-04

Sh. Paxvan Kumar,

ASJ (SFrc)

Sh. Sudhir Kumar Sirohi

Spl Judge (NDPS)

05.nii:5:Ii:7l3Zmm23&am=)7sj
The bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA,

TADA, Special Cell cases, SC/ST Act, UAP Act, SEBI cases, Drugs & Cosmetics Act and Official Secrets Act shall.

be dealt with by the concerned designated Courts, New Delhi

££Iq. - Cg?.No. - ’ /Bail & FIling/JudI./Pdn.D&SJ/NDD/2023
Copy fnrwaIded fat info11112ttan ta:
L The Regismr General, Han’ble High Court of DelhI, New l>lhl.
IAn are Principal Disuia & Sessions Judges. DelhI/New Delhi.
1 TIe Principal Judge, FamIly Court, Dwulu (UCb), New Delhi.
4. The Priadpal Judge, FamIly Court, New DelhI Disaia, PRC ND.
S. TIe Judge la+haas Mediation Cena& New Delhi Disaia, PHC, ND.
6. The Membu SeaeQry, DSLS4 New DelhI Dlsaia, PRC, ND.
7. All die Judicial a&lan, New Delhi Disaia, PRC. ND.
&TtB£>+$cu'In'dlarge, Ball & Fabl8 SectIon &Adaaaisaatioa Branch. NDD, ND.

b#.!rfuWebsie Cornniaee (Hindi & EagllsiO, as Hazati Courts, DelhI.
IO, Tae ChIef RDseattor. New Delhi Disaict, PHC, ND.
iLAn the Honorary SentaHu, Bar Assodations, Delbi/New Delhi.
ann laxbarge, Lock.up, New DelhI DlstHa, PHC, ND.
23 Ile Bach la<:bug& Computer Branch New DelhI DistHa, Pnc, ND.
!+JtadalPS to the uadusigaed.
15+The PRO/APRO, New Delhi District, PRC, ND.

O,RDER

2-d Link JudgeI" Link JudgePolice Stadons & Investigating
Agencies (New Delhi District)

0

a)
Sh. Devender Kumar

Jangala, AS J-05
Sh. Sanjay Khanagwal,

ASJ-02

CBI, Custom, DRI, Central Excise, GST,

Enforcement DIrectorate, FERA, PMLA,
R.K. Puram, ICI Airport, ICI Menu &

Delhi Cann.

Police Stations & Investigating
Agenciu (New Delhi District)

L()

Sh. Shailender Malik,
ASJ-03

Ms. Aparna Swami,
ASJ-07

CAW Cell, Chanakya Puri, Indelpuri,
Suojini Nagn, Naraina, Sagarpur, So

Campus, Kishanguh, Vasant Kunj
(South), Vasant Kunj (North) and Vasant

Vrhar.

Sh. Rajinder Singh,
ASJ-06

Police Stadons & Investigating

Agendes (New Delhi District)
aROSWR=

Crime Branch (EOW), PFA, Connaught
Place, Tughlak Road, Mandir Mag,
Barakhamba Road, Parliament Street,

nlak MaR, North Avenue, South
Avenue, Pragad Maidan Metro, Rajeev

Chowk Metro and Cyber Police Stadon,

Ms. Apama Swami
ASJ-07

District.

(Dhl la)
PrinciDal Di f& Sessions Judge

MNew Delhi District, PHC, New Delhi.

“'d :#}"ba. a3

Princip;
New D

ict & Sessions Judge
Ict, PHC, New Delhi[


